Title: Regarding reported sale of BALCO's Shares.

SHRI MADHAVRAO SCINDIA (GUNA): Sir, I would like to draw your attention to the scandalous and outrageous
way in which the BALCO has been thrown away by this Government....(Interruptions)

MR. SPEAKER: Who is now speaking? | have not allowed anybody. Without being allowed, you are speaking.
...(Interruptions)

SHRI MADHAVRAO SCINDIA : It is most outrageous. It is most scandalous. | raised this issue yesterday.

MR. SPEAKER: You raised it yesterday. Again, today also, you are raising it. What is this?

SHRI MADHAVRAO SCINDIA : | raised it yesterday but | had not got a satisfactory reply. BALCO is a public sector
company having Rs.460 crore reserves and surplus. It is a company which is making a profit of Rs.110 crore. 7000
employees will be in distress. What about their future?

A Valuer has been appointed who says that the reserves and surplus are extraneous matters. He values only the
fixed assets. What sort of a VValuer is he? No market share has been taken into consideration. 15 per cent of the
market share is BALCO's share. The Valuer asks: "What is a market share?" He does not know what a market
share is. He says that these are extraneous matters. This is the way our public sector units are being played with.
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MR. SPEAKER: Shri Madhavrao Scindia, there are other Members also who want to speak. Other notices are also
there.
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MR. SPEAKER: The hon. Minister is there to give the reply.
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SHRI RUPCHAND PAL (HOOGLY): Sir, | would like to submit that the selling out of BALCO is again an example of
this Government's surrender to the pressures of the industrialists. There are stories that they had made a
commitment to the owner of the Sterlite company that BALCO would be handed over to him. According to that goal,
they proceeded. The valuation processes were made to subserve the interests of the owner of the Sterlite company
only. We are ready to place all the documents on the Table of this House. This is the second time that this
Government is serving the interests of the Sterlite company. Maybe, it is on a ruinous path.

BALCO is a cash-rich company. It has made a profit of more than Rs.104 crore. It has now been decided to sell 51
per cent of its shares. The Disinvestment Commission had suggested that the core sector should not be divested of
more than 40 per cent of its shares. Now, the Government have decided to sell 51 per cent share of the BALCO.
...(Interruptions) They are selling it out totally. But the market has its own close-up story. ...(Inferruptions)

MR. SPEAKER: Shri Rupchand Pal, you have started the discussion. It is "Zero Hour'. You can mention the points.
...(Interruptions)

SHRI RUPCHAND PAL : Some Ministers are hand-in-glove with this company. ...(Interruptions)

MR. SPEAKER: You are saying what the Government has to decide.
...(Interruptions)

SHRI RUPCHAND PAL : Some of the Ministers in this Government are hand in glove with this particular industrial
group, not only to meet the fiscal deficit but also to benefit this particular group of industries. ...(Interruptions) They



have managed to do that. ...(Interruptions) | charge this Government of corruption. ...(Interruptions) The Minister
owes an explanation to this House as to how and why such a disastrous and ruinous decision has been taken.
...(Interruptions)

MR. SPEAKER: Shri Lakshman Seth, Shri Hannan Mollah, Shri Samar Choudhury, and Dr. Raghuvansh Prasad
Singh can also associate with that.

...(Interruptions)
MR. SPEAKER: Nothing should go on record.

(Interruptions)™
*Not Recorded.
12.16 hrs

(At this stage, Shri Avtar Singh Bhadana and some other hon. Members came
and stood on the floor near the Table.)

MR. SPEAKER: You do not want any reply from the Government.
...(Interruptions)

MR. SPEAKER: You do not want any reply from the Minister.
...(Interruptions)

MR. SPEAKER. | am asking the Minister to give the reply but you are not hearing.
...(Interruptions)

MR. SPEAKER: Nothing should go on record.
(Interruptions) *

MR. SPEAKER: You have raised the point and | am asking the Minister to give the reply. But you are not hearing. It
appears that you do not want any reply from the Minister.

...(Interruptions)

MR. SPEAKER: What is this? | could not understand this. You have raised the point. | am asking the Minister to
reply.

...(Interruptions)

MR. SPEAKER: But you are not allowing the Minister to give the reply. Is this the parliamentary procedure which is
to be followed in the House? The Minister is going to reply to the issue you raised.

...(Interruptions)
MR. SPEAKER: Why are you not allowing the Minister to reply?
...(Interruptions)

*Not Recorded.

MR. SPEAKER: Please understand. You have raised an important point and the Minister is going to give reply. But
you are not allowing the Minister to reply. Is this the practice to be followed in the House during the "Zero Hour'?

...(Interruptions)



MR. SPEAKER: Are you not interested in the reply of the Government?
...(Interruptions)

MR. SPEAKER: The normal practice is that whenever any important issue is raised during the "Zero Hour', the
Minister generally gives the response.

...(Interruptions)

MR. SPEAKER: You have raised the issue but you are not hearing what the Government wants to say.
...(Interruptions)

MR. SPEAKER: What is this? This is a peculiar situation.
...(Interruptions)

MR. SPEAKER: The House stands adjourned to meet again at 3.30 p.m.

12.19 hrs

The Lok Sabha then adjourned till thirty minutes past Fifteen of the Clock.

15.35 hrs.
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